FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SIMARA FOODS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Simara Foods Private Limited
2. | Date of incorporation of corporate debtor | 23-07-1993
3. | Authority under which corporate debtor ROC Mumbai
is incorporated / regjstered
4. | Corporate Identity No. of corporate U51101MH1993PTCO73090
debtor
5. | Address of the regjstered office and Office No.7, Floor 4th, Plot 237/243, Barar
principal office (if any) of corporate House, Abdul Rehman Street, Sutar Chawl,
debtor Mandvi, Mumbai, Maharashtra, India, 400003
6. | Insolvency commencement date in 06-05-2026
respect of corporate debtor (Order uploaded at NCLT website on 08-05-2026)
7 | Estimated date of closure of insolvency 02-11-2026
resolution process (180 Days From the date of receipt of Order)
8. | Name and registration number of the Mr. Navin Khandelwal
insolvency professional acting as interim | Reg,. No :
resolution professional IBBI/IPA-0O01/1P-PO0703/2017-18/11301
9. | Address and e-mail of the interim Address - 206, Navneet Plaza 5/2 Old Palasia,
resolution professional, as registered Indore- 452018
with the Board Email : navink25@yahoo.com
10. | Address and e-mail to be used for Address - 206, Navneet Plaza 5/2 Old Palasia,
correspondence with the interim Indore- 452018
resolution professional Email : cirp.simarafoods@gmail.com
11.| Last date for submission of claims 22052026
(14 days from the date of order received by IRP)
12. | Classes of creditors, if any, under clause | Based on limited information, there is no class
(b) of sub-section (6A) of section 21, of creditor u/s 21(6A)(b) of IBC 2016.
ascertained by the interim resolution
professional
13.| Names of Insolvency Professionals Not Applicable.
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. | (a) Relevant Forms and (@) Weblink :
b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: Physical address: As per point 10
(b) Not applicable as per information available
with IRP till date

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Simara Foods Private
Limited on 06-05-2026 (order uploaded at NCLT website on 08-05-2026).

The creditors of Simara Foods Private Limited, are hereby called upon to submit their
claims with proof on or before 22-05-2026 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals
listed against entry No.13to act as,a%#x&is&zd representative of the class in Form CA.

Submission offalseormislead@l eefsiclaim shall attract penalties.
/

Date: 10-05-2026 s Navin Khandelwal
Place: Indore @ { S Interim Resolution Professional
o o o\ ~/ 1BBI/IPA-001/1P-PO0703/2017-18/11301

\,

Do AFA valid till 31-12-2026
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HINDUJA HOUSING FINANCE LIMITED

BAJAJ HEALTHCARE LIMITED FORM A
Registered Office: 602-606, Bhoomi Velociy Infotech Park, Plot No. B39, 394, B:39 /1, Rd No.23, ol [Oomaerie Dikce . 7100 2"“J‘f;);'ﬂ;:;:ﬁmﬁcﬁ:' PUBLIC ANNOUNCEMENT

Wagle Ind. Estate Thane West, Thane- 400 604
CIN: L99999MH1993PLC072892
Tel.: 022-6617 7400; Fax: 022-66177458
Website: i Email d: i i om
EXTRACTS OF AUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2026
(Amount in Lakhs)

{Under & of the and ptey Board of india
{Insalvency Resolution Process for Corparate Persons) Regulations, 2018)
FOR THE ATTENTION OF THE CREDITORS OF

SIMARA FOODS PRIVATE LI

Branch Office: Difice No. 02, First Floar, C-wing, R
Dattapada Road, Barivali East, Mumbai - 400068,

Sachin Satpule-G004634362, Chetan Mosadkar-95547 72580, Amol Wakode-41 65757613
APPENDIX IV Rule (1) Possession Notice (For Immevatie Property) {Under Rule 8 (1) of the
Security Interest (Enfarcement) Rules, 2002), Whereas the undersigned being the autharized
officer of HINDUJA HOUSING FINANCE LIMITED(HHFL) under Securitisation an

Hills, Building o, 2,

sr. | Particulars Quarter Ended Year Ended Faconstructionol Financial Assets and Enforcamant of Security Interast Act, 2002 (54012002,
No 3L March 2026 | 31Dec2025 | 31 March 2025 | 31 March 2026 | 31 March 2025 e nLaeise ol sowerscanfmes i Sncion 13 () ead i Rl 3 Sy et
T B T e Wt T [P P |E Puins, 2002 Issued Demanit e |
(ReferNote2) | (Unaudited) | (ReferNote2) | (Audited) (Audited) folowng bartowess: 1o répay fhe:amount mentioned in the natice heing:alsp menfianed USLACIMAISSaRTCOT 3080
1| Total Income from Operations 15,3075 1612227 15,447.25 61,103.14 54,260.24 hereunder wilflin 60 days fram ths daie of receipt of the said notice, The follawing barrowers | vetor |
2 | Net profit/ (Loss) for the period (before Tax, 124378 192446 117220 621696 460077 haxiiig fadled o rapay the amount, nolige is heratiy given la the lalidwing barrawers and the 5. | A of the mgi=red ofice and Ofice 8.7, Foor th, Pior 237/243, Barer
Exceptional and/or Extraordinary items) public in genaral Mat undersipned has Laken passession of the propartios descritid hersin prirclpal céfice: (f any) of coporats Hatese, Andf Reheman Sreet. Sutar Chaw,
- ek in exerCise of powers conferred on him under 545 sectlon (4] of section 13 of e Act read = 2 .
3 [ NetProft/ (Los)forthe period before tax (2,080.88) 192446 117220 289230 460077 withRule 8 o the Security Inferés! (E Futes, 2002 oa 3 T E——— 05052076
(after Exceptional and/or Extraordinary items) it T R T s it of Symbollc ot Aelollulinden {Ovder unkidod 2 NCLT webisto o 080520261
4 | NetProfit / (Loss) for the period after tax (1,941.28) 1,610.09 1159.30 213108 4,29288 WA BOL/0PRUADOD0RTEE, Me Prakash Rans and PusEERiT Estimated bt o clost e o inechny :}2 117026
(after Exceptional and/or Extraordinary items) 1 Mrs. Priya Rane Borrawer/Ca-Borrower Morigayer DE/05/2026 rescbnprees | rihe
5 | Total Comprehensive Income (2.280.20) 1,586.09 146295 163759 4,086.56 Demand ilice Date & Amaunt: 14/02/2026 & Rs 1156912 | .7““”;:"“ e, | "m“ e
¥ ol cling s ilesim
6 | Paic-up Equity Share Capital (Face Value of 168313 1579.16 157916 168313 1579.16 Schadule Of Tha Praparty: Al That Piace and Parcel Fiat fo. i Floor, Wing. ding it oy L m.m —
KN a5 "ARSHRAY PEARL 27.402 5. Mir. Carpat Area and L tescliflor el . | 1BB/IPAO01AP 00708/ 2017 16/ 11301
Rs.5/- each) i ol Adciess ani el of e IEm Adiiess Plaga 572 (4] Palasia.
T (exciuding Revaluation & ; EYIAT) 0336 5.13 Sq. Mir. And Cornlce Arga D08 3. Mir. as exclugive area constructed on Survey No.55, & B L ST A
e e A B et af e g 037 Hissa Na.1, admeasuring area OH-0R-3PP Asst.T As 50 Paise situated at Village Pale, Tal. feacl.sion unlegstrinl s medarind
ghown Inthe Audiced Balance Sheet of the Ambernath, Dist. Thane, and collectively buunded as follows: O or towsrds East: Sy No- 54 vl e Boad
previous year Part, 0 or fawards West: Sy Ho-55/2 & Sy 1a.55/3, On ot fowards Saath: Ruad, n or lawards =
8 | Earnings Per Share (of Rs. 5/- each) (for Harth: Sy Ho-54 Parl & Fixtures, With All Righs.
continuing and discontinued operations) - AR/ MUN THNE/ADGDOD0348, Mr. Rakesh Saiarla and 195, Pagja Date of gmmg | ton profesiorsl|____
1. Basic: ( per shares Rs.) (7.16) 2% 354 298 1329 2| psihra, Mirs. Pooja X | Lokt ficasborissin ol clolrs "
2. Diluted: ( per shares Rs.) (7.15) 487 346 497 1312 Temand Notica Date & Amount; 16/02/2026 & Rs zz 16,9321 oy e gl By S e
Note: Schedile DI The Praperty.All Thal Pigce and Parcel Fat No. 301, almozsuring 715 Sq. 1L Buli-ug area | 0y of subssection (5A) of section 21, of crorhtor 1y 21B4H) of IBC 2016

equivalent 1o 66,45 $q. wirs., on Third Floor of . M. No.24, Laxmi Kun Telipada. Bhivani, Dist
Thane, Rievenae Villaye - Kamaighar, beating C.7.6. te. 5760 1 8769- P, Bhiwandi, Distriet Thane,
[Registration District Thane, Registration District and Sub-Registrar Bhiwandi, within the limits of

ascanained by the inerim resolition

1. The above results were reviewed by the Audit Committee and have been approved and taken on record by the Board of Directors of prevessioal

the Company in their respective meeting held on May 08, 2026.

s of Inschvency Professionals | Wol ppiicatie
2. The Statutory Auditors of the Company have issued Audit Report as required under Regulation 33 of SEBI (Listing Obligations and Eniwand| Nzampur City Corperation, Bhiwandi and the same Is beunded as under: On the East- st o act s Ay thorsed
Disclosure Requirements) Regulations, 2015 with un-modified opinion. SaAiars Fig ey [0 s Wit Pucke o Mt i, O e el 'Evml’ﬁlm“:‘m#‘: Fepmesentalve of codiors i cass
- N &Fi L an Y
3. The figures of the previous period have been regrouped whenever necessary. Piece and Parce! Flat No, 302, sdmeasuring 705 Sq. ft. Buifl-up area on Thisd Floor af M. H. No. 24, 7.8} TE;’;Z’,’;’;:L"& |5} Wbl -
4. Theabove is an extract of the detailed Audited Financial Results filed with the Stock Exchanges under Regulation 33 of the Securities Lawmi Kuzj, Telipada, Bhiwandl, Dist. Thane, Rewenue Villaya - Kamatghar bearingC.T.8. Ne. 8760 ta b Dtk of authortedt
and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015. The detailed Audited Financial B764-P Bhiwandi, District Thane, Regisiralion Dishrict and Suti-Registras Bhiwaadi, wilkin the limils e Prysscel ackiness: A per ot 10
Results are available on the Stock Exchanges’ websites L.e. www.bseindia.com/www.nseindia.com and also available on the ;’“"*‘;:' r"‘l‘é’ ‘:“"\‘m"’"'"" Bhiwandi ;a"‘{ ;"' samais bounded as under: On the East-- b} Mot isprbcaie e per infonmistbon Svsikibio
Company’s website i.e. www.bajajhealth.com. The same can be accessed by scanning the QR code provided below: atgaru Residvacy. Onthe 3 Wi it ghta vith 1P tll st
FOR & ON BEHALF OF BOARD OF DIRECTOR OF = Nots Is hereby given that the National Company Law Tribunal has ordered the
BAP/KTH/SHOL/ADOO00O240. Date of Symbiodic m..w.-.c.-.c.-ml it of & torporate insoherney esclullon process: ol|l—e§mmm Foads Privite
BAJAJ HEALTHCARE L'M'ST:/" ﬂ 1. Mr. BRAJ KISHORE YADAY 2. Mrs, NEETASHA YADAV | Possession; 06.05.20: Lirec] on DE-05 2036 {order uploaded s NCLT websiie.on 08015302

Demand Nalice Dale & Amounl: U0/12/25 & Ax. 10,58,056/- The craditors of Simara Foods Private ; a0 horby called l-DDﬂ to submit their
claims with proo! on o before 22.05-2026 10 the infesim reseiution professionsl st (he
addrass mentgned against entry o 10,

The financial crediters shall subiiit{heir ciaims with proof by electrenic means only: All
Othes Coaditnns My submit the Jaims with groel in perssn, by postor by BleCronic Means.
Afinancial creditor belonging to 3 class, as listed against the entry No, 12, shall indicate
its choics of autharised ropresentative fom among the thres insalvency professionals
I st entry No.13 10 80t s Buthorised reptesentative of the class in Form G4,
Subrnissiar of false or misleading profs of claim shall attract penalties.

Date: 10-05-2026 avin Kiandelwal
Place: Indore

SAJANKUMAR RAMESHWARLAL BAJAJ
CHAIRMAN & MANAGING DIRECTOR
DIN: 00225950

The Property. Detall Address O Property- Yastu Hills, Fial No- 8-002 Ground Floor
i.mn Hemn Badiapur East, Skiragav Village Taleka Ambarnalh Landmark- Near Yadav Auta
Stand, Thane, Maharashia- 421503 Admeasuring Area: Total Area- 525 §q F1. Boundaries:- As
Pex Sale Deed: East- Internal Fiat Wall, West- Lobby/ditt, North- Fiat No. 01, Soath- Flat Mo, 02

Further, please take Notice that in case you fail to pay the outstanding dues of the Hing
Houging Finance Ltd positivaly within 30 days from the date of this Motice, Hin
Housing Finance Lig will procesd 1o sell the Secured Assets in questen at the Reserve
Price fixed by the undersigned as the ijmn ired Officer, a5 prcw\d-d UN‘JH ihe abave|

/Rubes. without any further inti

Date: 08.05.2026
Place: Thane

Interim Resolution Professional
S IBBIPA-D01 lemumi/zn)r 18/11301
Dale: 10/05:2026 Place: Maharashirs Hmuu.m nousms FmAM:E l\m‘ig AFA valid till 31-12:2028
Bupa /
(o]
NIVA BUPA HEALTH INSURANCE COMPANY LIMITED I l IVG
REGISTRATION NO: 145, DATE OF REGISTRATION WITH IRDAI: FEBRUARY 15, 2010 Health Insurance
Financial Results Rs. in Lakhs
Three months ended / As at Year ended / As at
SN| Particulars March 31,2026 March 31, 2025 March 31, 2026 March 31,2025
Audited Audited Audited Audited
1| Premium Income (Gross) (Note 1) 2,87,968 2,07.865 8,58,592 6,76,223
2 | Net Profit / (Loss) for the period (before Tax, Exceptional and/or Extraordinary items) 34,116 20,608 12,681 21,352
3 | Net Profit / (Loss) for the period before tax (after Exceptional and/or Extraordinary items) 34116 20,608 12,681 21,352
4 | Net Profit / (Loss) for the period after tax (after Exceptional and/or Extraordinary items) 34,513 20,608 13,078 21,352
5 Total Comprehensive Income for the period [Comprising Profit/ (Loss) for the period NA NA NA NA
(after tax) and Other Comprehensive Income (after tax)] (Note 2)
6 | Paid up Equity Share Capital 1,84,746 182,703 1.84,746 182,703
7 | Reserves (Excluding Revaluation Reserve) 1,37,151 1,23,129 137,151 1,23,129
8 | Earnings Per Share (face value of Rs. 10/- each)
(i) Basic (in Rs.) 1.87 1.13 0.71 1.22
(ii) Diluted (in Rs.) 1.86 1.1 0.71 1.20
9 | Securities Premium Account 1,95,339 1,94,961 1,95.339 1,94,961
10| Net Worth 3,21.897 3,05.832 3,21,897 3,05.832
11| Outstanding Debt 25,000 25,000 25,000 25,000
12| Debt Equity Ratio (No. of times ) (Note 3) 0.08 0.08 0.08 0.08
13| Debt Service Coverage Ratio (No. of times ) (Note 4) 52.72 32.24 5.74 8.98
14| Interest Service Coverage Ratio (No. of times ) (Note 5) 52.72 32.24 5.74 8.98
15| Debenture Redemption Reserve (Note 6) NA NA NA NA

Notes:

1. Premium Incomeis gross of reinsurance and net of Goods and Services tax. 18, Debenture Redemption Reserve shall be created out of profits of the Company available for payment
of dividend, since the Company’s equity shares are listed as at March 31, 2026 and the Company does
not have profits which are available for payment of dividend, hence no Debenture Redemption Reserve is

being created.

2. Thelndian Accounting Standards (Ind AS) are currently not applicable to Insurance Companies in India.
3. DebtEquity Ratiois calculated as Total Borrowings divided by Net Worth.

The aboveis an extract of the detailed format of Quarterly and Year to date Financial Results filed with the
Stock Exchange under Regulation 33 and 52 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015. The full format of Quarterly and Year to date Financial Results are
available on the website of Stock Exchanges (www.nseindia.com) & (www.bseindia.com) and the
Company's website (www.nivabupa.com). The said Financial Results have been reviewed by the Audit
Committee and are approved by the Board of Directors in the meeting held on May 08, 2026 and such
results were reviewed by theJoint Statutory Auditors.

4. Debt-Service Coverage Ratio is computed as Profit before Interest and Tax divided by Interest expense 7.
together with principal repayments of long term debt made during the year.

5. Interest-Service Coverage Ratio is computed as Profit before Interest and Tax divided by Interest expense
oflong term debt.

6. The provisions of Section 71 of the Companies Act, 2013 read with Rule 18 of the Companies (Share
Capital and Debentures) Amendment Rules, 2014 are applicable to the Company. However, as per Rule

For and on behalf of Board of Directors

Krishnan Ramachandran
Managing Director & Chief Executive Officer
(DIN:08719264)

The Financial Results can be accessed
by scanning this QR Code.

Place: Gurugram
Date: May 08, 2026

Insurance is a subject matter of solicitation. Niva Bupa Health Insurance Company Limited (IRDAI Registration Number 145). ‘Bupa' and 'HEARTBEAT  logo are registered trademarks of their respective owners and are being used by Niva Bupa
Health Insurance Company Limited under license. IRDAI Registration No. 145. Registered Office: C-98, First Floor, Lajpat Nagar, Part 1, New Delhi-110024, Corporate Office: 3rd Floor, Capital Cyberscape, Golf Course Extension Road, Sector-
59, Gurugram-1221071 (Haryana). CINNo.L66000DL2008PLC18291 8. Customer Helpline No.: 1860-500-8888. Website: www.nivabupa.com.

a 99 ¢ o9 ¢ epaperfinancialexpresscom® @ @
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SIS Qoo AT m'[ QTI% afer g aRdE Ut fammeer Tender No / Estimated Amount / Tender form fee/Name of work Last date of Sale

1.EE/WE/E-Tender/T-01/2026-27/Amt-98.85 Lakh/5,900/

Annual tender for Preventive Maintenance of LT overhead lines &
underground cable in Wagle Estate Division Thane Urban Circle.
2.EE/WE/E-Tender/T-02/2026-27/Amt-99.92 lakh/5,900/

Annual tender for Preventive Maintenance of HT overhead lines and
underground cables in Wagle Estate Division Thane Urban Circle.
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The tender documents are available on our website https://etender.mahadiscom.in/eatApp/ from
09.05.2026. Submit the tender online on e-tendering website upto date 20.05.2026 at 11:00 Hrs.
Contact person, Addl. Executive Engineer Mob-8879043094. MSEDC Ltd, O & M Wagle Estate
Division, New Adm. Bldg, 1st floor, Wagle Estate, Thane(w)-400604.
E-mail-eewagleestate@gmail.com

EXECUTIVE ENGINEER
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